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Supply of Wagons

*2046. Shri R. N. 8. Deo : Will the
Minister of Railways be pleased te
state :

() whether it is a fact that Govern-
ment have received numerous repre-
sentations  recently from the Mine
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Owners of Orissa and the Orissa Cham-
be:'l of Commerce for the supply of wagons ;
an

(b): f so, the action taken in the mat-
ter ?

The Parliamentary Secretary te
the Minister of Railways and Trams-

rt (Shri Shahnawaxr Khan) : (a)

uring the period January to July,
1955, a number of representations were
received for increase in movement of
manganese ore from Bara Jamda ares
and Badampahar to K. P. Docks, Chrome
ore from Bhadrak to K. P. Docks and
Iron ore from Jaijpur-Keojhar Road to
Vishakhapatnam Port and K. P. Docks.

(b) A statement is laid on the Table of
the Lok Sabha, [Ses Appendix X, an-
nexure No. 45].

Shri R. N. S. Deo : In the statement
it is said that the movement of manganese
and iron ore from Bara Jamda and Badam-
‘pahar to Calcutta could not be fully met
during the period from January to June,
1985. In view of the fact that in the

ast the allocation of wagons was made
in such a manner that led to the middle-
man-shippers getting all the wagons while
the mine-owners were left in the lurch,
may I know on what basis the allocation
of wagons was made during this period ?

Shri Shahnawaz Khan : The hon.
Member would realise that from Janu-
ary to June, it is a very busy season for
the railways, and wagons are very ur-
gently required for the transport of sugar-
cane and other more essential commo-
dities. The hon. Member has read only
half of the statement. 1 wish he had
read the statement a bit further., We
have stated there that on the gth Septem-
ber there were only 120 wagons that were
still to be moved. That is just one day's
loading. So, there has not been any
question of leaving the mine-owners
in the lurch at all.

Shri R. N. 8. Deo : My question was
that this quota system was introduced
to make equitable distribution of wagons
between the two kinds of exporters, that
in, the middlemen-shippers and the mine-
owners. In the past. the allocation was
made in a way that was inequitable. It
favoured the ah.igpers and 1t was un-
favourable 10 the mine-owners, My
question was, hcw was the allocation made
and on what basis was it made, during
this period in gquestion when, due to
heavy traffic, the full requirements could
not be met.

The Deputy Minister of Railways
and Transport (Shri Alagesan) : In
this matter of wagon allotment. we are
guided by the advice of the Ministy
of Commerce and Industry. They are
regulating it by means of quotas etc.
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Shri R. N. S. Deot Am I to under-
stand that the allocation of wagons is
made on the recommendation of the Minis-
try of Commerce and Industry?

Shri Alagesan: Yes; pro-rata the ex-
port licences.

Shri S. C. Samanta : Isis not afact
that the allocation quota was given to
the mine-owners as was the case last
year, but that due to the increase in in-
dustrial enterprises, they could not sup-
ply the number of wagons required for
transporting the ores ?

Shri Alagesan : As the Patliamentary
Sccretary stated just now, there are prac-
tically no outstandings with regard to
all the ores. There is some difficulty
only with regard to iron ore. With refe-
rence to chrome ore, practically there is
no outstanding.

Restoration of Dismantled Lines

*2048. Shri L. N. Mishra : Will the
Minister of Rallways be pleased to
state :

(a) whether it is a fact that some time
ago the Government of Bihar had recom-
mended the restoration of Railway lines
from (i) Supaul to Chandpipar and (i)
Foruesganj to Raghopoie, on the North
Eastern Railway ; and

‘(b) if so, whether any decision has
been taken in the matter ?

The Parliamentary Secretary to
the Minister of Railways and Trans-
PYD“ é?hrl Shahnawaz Khan) : (a)

es, Sir.

(b) The projects have been noted for
consideration while selecting new lines
for construction during the Second Five
Year Plan period.

Shri L. N. Mishra : May I know
the main arguments that the Bihar
Government have advanced for resto-
retion of these lines ?

The Minlster of Railways and Trans-
port (Shri L. B, Shastrl) : I necd not
say that here, but if the hon. Member
so desires, 1 can give him the contents
of the communication later.

Shri L. N Mishra : May I know
whether the Government have considered
this prcposal in view cf the fact that the
restoraticn of these lines will solve the
traffic problems arising out of the Kosi
Project ?

Shri L. B. Shastri : It will be con-
sidered at the appropriate time when we
are drawing up the programme for the
next Five Year Plan.
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Shri L. N. Mishra :+ May I know
whet!'ler this wecrk will be treated as res-
toration or construction of new lines ?

Shri L. B. Shastrl : Both will have
to be considered at the same time.

Pandit D. N. Tiwary : May I know
what other lines the Bihar Government
has recommended in its report for resto-
ration or reconstruction ?

Shri L. B. Shastri : I have not seen
the list so far; but as I said, we will
consider it when we draw up the pro-
gramme for the Five Year Plan so far as
new construction of lines is concerned.
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The Deputy Minister of Railways
and Transport (Shri Alagesan) : (a)
The Gangiok-Nathula road whi runs
from the capital of Sikkim to the Tibetan
border is at present fit for mule traffic.
It is proposed to make it a jecpable road.

(b) Work on somc sections has been
completed while that on others is in pro-
gress.

(c) About Rs. 50 lakhs,
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